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(eneral information relating to legislative & other matters)

Menday, July 28, 1997/ Shravana 06, 1919 (Saka)

No.336

DETENTION AND RELEASE OF MEMBERS

The following message dated 21.7.1997 addressed to the

Hon'ble Speaker, Delhi vidhan Sabha was received from the
Deputy Ccmrissioner of Police, New Delhi District, New Delhiz-

s I have the honour to inform you that

S/3hrl Cch. Prem Singh, Haroon Yusuf, Brahm Pal
and Smt. ¥rishna Tirath, 1on'ble Members of
Iegislative Assembly, Delhi alcngwith thelr
other supporters were detained under Section
65 of Delhi Police Act, 1978 for disobheying
the lawful directions of Police from Ist
parricade Parliament Street, New Delhi at
11,15 hra. on 21.7:97.

They were released at 11.26 hrs. on 2147 « 37
from ISt pRarricade Parliament Street on the same
day i.e. on 21.7.97."

P.N. GUPTA
SECRETARY



